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fic recommendations have been made
by the Government of Bilhar during
the current year.

(b) Does not arise.
FOREIGN LAND TENURE EXPERT

*889. Shrl Mohava Rao: Will the
Minister of Food and Agrieulture be
pleased to state:

(a) whether any foreign land tenure
expert recently visited Indla;

(b) if so, who he ls, which country
he helonfs to, througkh which agency
heéMoured the country, what Is his ex-

rience of land tenure in India or
n other countries and what was the
expendlture {ncurred by the Govern-
ment of Indln on his account:

(c) what was the purpose of his
visit;

(d) which parts of India he visited:
and

(e) whether he submitted any Re-
port or made any recommendations to
the Central Government or State Gov-
ernments or any of their departments
and If so. what was the nature of his
report or recommendations?

The Mlaister of Food and Agricul-
ture (Shrl Kidwal): (a) to (e). Dr.
Kenneth H. Parsons. Professor of
.Agricultural Economics, in the Univer-
sity of Wisconsin, ‘U.S.A., and Mr, W.
Ladeilnsky. Agricultural Attache to
the U. S. Embassy at Tokyo recently
visited India on a short study tour
under the auspices of the T.C.A. with
the object of studyin? the land tenure
problems in this country. The Govern-
ment of India have not incurred any
expenditure on their account. Dr.
Parsons is an expert on land tenure
problems and was one of the organi-
sers of the World Land Tenure Con-
ference held In the U.SA. in October,
1951, Mr. Ladejinsky has made a
soeclal study of ae¢rarlan problems in
the countries of the Far East eg,
Phlllivines, China. Korea, etc.. and was
actively connected with land reforms
measures In Japan. Dr. Parsons
wvisited Uttar Pradesh. PEP.S.U.
Bombay and Madras and has submit-
ted a report to the Ministry of Food
and Asriculture and the Planning Com-
mission. A summary of hils renort is
olaced on the Table of the House.
fSee Appendix V., annexure No. 251}

Information about Mr. Ladeilnsky’s
teports will be placed on the Table of
the House in due course.

SHELLA®

*S09. Shri Jassol: (a) Will the Min-
ister of Food and Agrleultare be pleas-
ed to state what are the current rates
of shellac?
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(b) What were the rates in the cor-
responding pcriod last year?

(c) Is it a fact that the shellac mar-
ket has been adversely affected by the
actlvities of speculators?

(d) Is it also a fact that on account
of the shellac market having heen ad-
versely affected, cultivators and pro-
ducers have suffered heavy loss?

(e) Have the shellac producers made
any representation to the Government
of India about this?

(f) 1t so. what are the findlngs of
Government and what steps have so
{ar been taken in the matter?

The Mioister of Food and Agzrieu})
ture (Shr{ Kidwal): (a) The average
monthly price of T. N, Shellac at Cal-
cutta during October. 1952 was Rs. 71
per maund.

(b) Rs. 159 per mound.
(c) Yes.
(d) Yes.
(e) Yes.

(f) The matter Is under consldera-
tlon. in consultation with the Ministry
of Commerce and Industry and the
Indfan Lac Cess Committee.

InrorT of FOODGRAINS

*891, Sbri Balakrishman: Will the
Minister of Food and Agvicaltare be
pleased to state:

(a) whether a cut in the imports of
foodgralns has been made in the year
1952; and

(b) It so, what are the reasona for
the cut?

The Mivlater of Food and Agrieul-
ture (Shri Kidwal): (a) Yes. Sir.

(b) The reason for the cut ls an
overall satisfactory food position in
the Country.

Ranzway Apvisory ComMMITTEES

*893. Shrl Krlahng Chandra: Wwill
the Minister of Rallwaya he pleased
to state:

(a) whether therc Is any proposal
to appoint Rallway Advisory Com-
mittees In every reglon and to appoint
Members of Parliament thereon;

(b) whether Local Advisory Com-
mittees exist at vresent in which
Members of State leglslature are re-
presented: and

(c) whether Members of Parlinment
are permitted nsgec Rallway
workshops, Railway tations and
other Rallway Institutions?





